Income-tax Appellate Tribunal “C”’Bench Mumbai

AT Toivg, @l qa U4 944 (6g, 1iF 955
Before S/Sh. Rajendra,Accountant Member & Pawan Singh, Judicial Member

AR AT G/.T.A./6199/Mum/2010,RgiTor 9§ /Assessment Year:2006-07
ATH AT G/I.T.A./583/Mum/2011,fRgicor a¥ /Assessment Year: 2007-08
ATHT ARNTG/M.T.A./2057/Mum/2013,Rgicor 9§ /Assessment Year: 2009-10
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Andheri (E) V. | Mumbai-400 020.
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CRIEIR /Appellant) (et / Respondent)

Revenue by: Shri M. Dayasagar-DR
Assessee by: withdrawal letter dt.2.6.2016-
(Shri M.V. Kompelli)

g4aTs % ari@ / Date of Hearing: 23.06.2016
T Y aT¢E / Date of Pronouncement: 23.06.2016
waHT AfFFRI7,1961 i a1 254(1)F s=astq swaq
Order u/s.254(1)of the Income-tax Act,1961(Act)
@1t & s PER BENCH-
Challenging the orders dated 30.04.2010, 07.09.2010 and 23.11.2012 of CIT(A)-13, Mumbai

the Assessee has filed the above appeals for the assessment years 2006-07, 2007-08 and
2009-10 respectively. The assessee has filed letter dated 21% June, 2016 through its

representative for withdrawal of the above mentioned appeals.

2. The Departmental Representative (DR) has no objection to the withdrawal of the said
appeals. In view of these facts we allow the withdrawal of all the above mentioned appeals

and hence, all the above appeals are dismissed as withdrawn.

As a result appeals filed by the Assessee stand dismissed.
herd: et 51T ATt T 7% srdiel ATHSL %l AT .

Order pronounced in the open court on 23" June, 2016.
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